CENT BAL ADMINISTRAT IVE TRIBUNAL
| o | CALCU: TA BENCH .
No. M.A. 110 of-1996- , , ‘ ‘ Date of order:'17.4.96.

B. C. Sarma, Acdmisictr,ts

Present Hon'blc Dr, iElrotive Member

Hon'ble Mr. Paritosh Duita, Judicial Member -

After hearing learned counsel for both the parties, we pass
over' the matter in order to enable us to take up M.A. 108 of -199?
which has been listed for order on 19th April, 1996. The date ;: 0
hearing of that M. A. may be advanced to 18.4.66 and that M.A. sha
be listed along with the instamt M.A. and Q""f under a:dnissmnd R
hearings, Mearwhile we direct that exparte interim orc.er.pasieat,ho
34,96 in O.A. 346 of 1996 be extended by one day more till L
‘bApril. 1996. Respondents are dnected to pzroduce the releva
file before us on 18.4.56.
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